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724. Shrl Krlshllapal SIDell: Will 
the Minister of Food and AlTiculture 
be pleased to state the amount Gov-
ernment p:-opose to spend for 
increasing production of foodgrains 
and other agricultural commodities 
during the remaining period of the 
Third Five Year Plan and on what 
schemes? 

The Deputy MlnL,ter in the Minis-
try of Food and Ajrrlcultural (Shrl 
Shahnawaz Khan): During the cur-
rent finnncial year, which is also the 
last year of the Third Five Year Plan, 
an outlay of Rs. 223'99 crores has so 
fal" been approved for Agricultural 
Programme for the C',:ntral and the 
States Sectors. Out or this, an 
amount of Rs. 162"50 r r ~ is meant 
for schemes of minor jrrigation, soil 
, l~l r ll, fertilizer. pesticidcfi, 
~ ~  seeds ,:md other agricul-

tural prolll1ctirJn s ~ including 
rr~ r . c(lu<lel ion and trnining, 
marketing etc. 

Employees' Slate JDsunwce Selleme 

US. Shrl D. C. Sharma: 
Shrl Hukam Chand 
Kaehhavalya: 

Will the Minister of Social Secu-
rity be ple.sed to state: 

(a) whether any progress has be"n 
made by the Committep appointed to 
review the working of the Employees' 
State s r ~ Scheme in submit-
ting its ~ r  

(b) if so, the main recommenda-
tions thereof; and 

(c) the action taken thereon! 

The Deputy MlDhier In the MInis-
try or Law (Sbri laganalha Rao): 
Ca) The Committee has almost com-
pleted its work, It;. now writing the 
report which is likely to be submitted 
Monly. 

(b) and (c). Do not ari.. .. f". 
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Boac! Aed4eata ID Dtllhl 
7:n. ,SUi Onkar LaJ Berwa: 

8hrl Brij Raj SlDl'h: 
SIlrl GoI<aran Pruad: 

Will the MinUter of ~ be 
pleated to rtste: 
(a) the number 01 road accJdenta in. 
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Delhi during the year 19M; and 

(b) their cause-wise break-up? 

The Minister of Transport (Shri 
Raj Bahadur): (a) e.o06 

(0) Statistics indicating the break-
up of road accidents cause-wise are 
not maintained by the Delhi Adrnin-
'istration, However, the following 
are the main factors which are res-
.ponsible for accidents in Delhi:-

(i) Rash and negligent driving, 

(ii) Over-speeding, 

(iii) Violation of traffic laws by 
drivers. 

(iv) Negligence an the part of 
pedestrians and cyclists, 

(v) Mechanical defects in motor 
vehicles. 

(vi) Defective road surface and 
poor weather conditions like 
fog, dust storm, heavy rain-
fall, e\c, 

Hl'b.id Jow-. 

'728. BhrI Onlta. La! Benra: 
Shrl BrtJ Raj S ~  

lihrl QOkaran Pruacl: 

Will the Minister of Food IUId Acrl-
ealtare be pleased to state: 

(al whether Government are aware 
of the novel experiment conducted by 
a farmer of Sangavi Budruk Villa,e 
in JalPon (Maharuhtra) of hybrid 
jowar which growl in ninety daYI; 
and 

(b) if 80, the details of the tech-
nique employed for the experiment! 

The Deputy MInister in the Mtnb· 
try of Food and AgrIculture (Shrt 
Shahnawaa Khan): (a) and (bl. The 
information is being collected and 
will be placed on the table of the 
Sabha, 

CaaadIaD ~ f .... ~ 
Projects 

729, Shri Brij Raj SiD:h: 
Shrl Onkar La1 Berwa: 
Shrl Gokaran Prasad: 
Shrt Bukam Chand 
Kacbhavalya: 

Shrl J. P. JyotlshJ: 
Dr. Cbandrabhan Sinlh: 
Shrl Parasar: 
Shrlmati MlDlmata: 
Shri DaJI: 
Shri Wadlwa: 
Shrl Bade: 
Shrl A. S, SalpI: 
Shrl U. M. TrIvedi: 
Shrt Shlva Dutt Upildhal'aya: 
Shri R. 5, Pandey: 

Will the Minister of Food and AJri-
eaJtDre be pleased to .tate: 

(a) whether any offer has been re-
eeive<! from the Canadian Govern-
ment for financial assiatance for any 
of the Government's major forestry or 
agricuture projects; 

(b) if so, the projects for which 
the ofter is being utilised; and 

(c) 1W hether the reclamation of 
Chambal Valley is abo included as 
one of the proj ects for the Canadian 
ofter? 

The Deputy Minister In the MIni!I-
try of Food an' ~ l r  (SMI 
Shahna ...... Khan): (a) No such offer 
has been !"ade, 

(b) and (e), Do not arise, 

Old Zarl Embroidery (Gold Thread) 
IDdllltry 

730. SMI Sham La. Saraf: Will the 
Minister of SoeJaI Security be pleas-
ed to stat.,: 

(a) whether Government haVe for-
mulate:! a scheme to rehabilitate the 
time-old Eari embroidery (gold 
thread) industry; and 

(b) if so, the channels of employ-
ment other than in the field of zari 
industry are being found out for 
thousands of skilled artisallll who are 
unemplOYed aDd aem1-empioTed! 




